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SHRI PILOO MOPE (Godhra): Do I

take it that you wani to become an aslro-
naw?

MR. SPEAKER: With you, it will be
very difficult to lift up any aircraft!

SHRI PILOO MODY: I will commu-
nicatg, with you.
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SHRI SAMAR GUHA: Would you
kmdly allow me to rcad the adjournmeat
motion?

MR. SPEAKER: I have not allowed
any adjournment motion.

Order, please. No Adjournment Mos
uons

SHRI K S CHAVDA (Patan). 1 have
also given notice of an Adjournment Mo-
tion. (Inferruptions)

SHRI S. M, BANERIEE Sir, there has
been a slush in the quantity of wheat ra-
tion distibuted m Uttar Pradesh. I want
to know from the Mimster concerned ...
(Interruptions)

MR. SPEAKER: Oriler, please.

Now, the statements may be lakl on the
Tabk of the House.

12.16 brs,

STATEMENT RE. GRANTY OF ADDF
TIONAL DEARNESS ALLOWANCE TO
CENTRAL GOVERNMENT

mmwmm'
YESHWANTRAO CHMAVAN): S5, & baph
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[Shri Yeshwantrso Chavan)
to lsy a statement on the Table of the
House.

1972

12-monthly average of the All-India Work-
ing Clasg Consumer Price Index (buse
1960 == 100) and not with reference to
the Wholesale Price 1ndex of .ommodities.
Accordingly, dearness allowance in terms
of these recommendauons became admis-
sible when the average reached 208 on the
30th April, 1973,

3. Pending examination of the recom-
mendations of the Third Pay Commission
relating to dearness allowance formula, ad-
ditional dearncss allowance has been sanc-
tioned provisionally to employees draw-
ing pay upto Rs. 375 per month, with
effect from the 1st May, 1973, apart from
the mm relief sanctioned carlier. A

recommendations can fall due when the
12-monthly sverage of the All-Indis Work-
ing Class Index (base 1960 == 100) roach-

1

1807 e
STATEMENT RE. INCIDENTS NEAR
SHARDHANAND COLLEGE

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME APFFAIRS (SHRI
F. H. MOHSIN): I beg to {ay a statement
on the Table of the Home,

STATEMENT

Due warning
rain from acts of vi)-
However, 1t proved n-
effective. The use of tear-gas was ordered
when an attempt was made to set the
D.T.C. bus ablaze A consiable of PS
Alipur was alyo reportedly attacked 1+
some students and taken inside the college
compound from where the stones were
being hurled. The pohce was then order-
ed to enter the college compound, The
situation was brought under control in the
afternoon following discussions wath the
Principal and the students of the college.

The Delhi Administration have also or-

D.TC. conductors. Efforts are also con-
tinnously made to redrems the grievances
of the student community in regard (o
transport arfangements.
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